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nal Company Law Tribunal
Allahabad Bench
Allahabad
B4(14{1)/ALD/2016

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD

BENCH OF THE NATION

NAME OF THE COMPANY:
SECTION OF THE COMP

COMPANY LAW TRIBUNAL ON 14.12.2016.

M/s Saru Alkoh Chemicals Ltd,

IES ACT: u/s 14 of Companies Act.
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1. PAVRA TG ol s

Fcd = S

..:-E-h_h.-"'"?_r:ﬁ'u_

Order dated 15.12.2016

S4T4(1)ALD 2006 M5 Saru Alkoh Chemicals Lid,

The representativelof the Company Shri Pankaj Gupta, Chartered

Accountant appeared. Acdording to Regulation 68, the waiting period for

three months has to be ¢ompleted from the date of passing of special

resolution, List on EE.I!}LJILH 7 for hearing.

The matter shall ba listed on 28.01.2017.

Dated 15.12.2016

.--""".--.
SH.V.S5.R. AVADHANI (Judicial Member)

SH. HP. CHATURVED! {Judicial Member)



